-rl . » agn 'l
‘ Declaration of Assets and Liabilities
{ 2092-22
; Yearllllllllltillilllllé;l-;g QJ
e Ramdeo ao)
I Smerﬁhﬂéwq“f)m“) son/daugtter/wifs-of Lﬂ"‘i,
e o Bibge Vidhan Sabha , Pabns
aged.......... SS' ................... years, belonging to ..Ml
service and presently working as Agg Jf
give herein below the details of the assets (immovable, movable, bank balance, ete.) of
myself, my spouse and dependants®:
A, Detalls of movable assets
gliﬂ"/(Assets in joint name indicating the extent of joint ownership will also have to be QM
—= L pPiven) c Sounya Ruuk . EI
2= Ry g mﬂ (%) S?rmnle (bt)z ﬂﬁnt%) Siwropm
i - B ht- e N
! ﬁ; Description Seif Nsa;:::?;) Dependant-1 eps:me; Egc‘ Nk
a,f 4l || eash R 10090 | Rs 1spop [RISO00 |8 Spoo | X 4000 | & 2500
9 (ii) | Deposlts in sSet B _ ,
l' Banks, Flnancial g& SBI- Bqes Box
Institutions And (RS 2,70000] F3 30000 PNB- 5 5000 ~@ [000 ©
Non-Banking Lbara
Financial )
Companies 12100 (FIY
()/%“b% 2, (iity | Bonds,
Q/\Q« Debentures and
°c>\ Shares in
companies )
(iv) [ Other financial "
institutions, LIc Potia _'-:tC ?‘;‘U‘-‘]
NSS, Postal Pem - | foemluw
Savings, LIC 24260 P-q 1919y PQ
Poifcies, etc +
F200 ba.
{v) Motor: Vehicles HW\C\Q ch
(details of St Lid f
make, etc,) ¢ tgth‘on, |
v sz‘évae;l"seg\; fahe GQH —30((?“ CwH=200tam Cw\n\ =05 QBH # 03‘6- Qo[cl zgm Gu[ a’ =0£f‘§;
:,'Vaeli?;t and Silvey =zoamS1\ven=l-S‘lﬂ Stlverziso Glven :ma Slhverz Wd'" Slver Zwﬂﬁz
(vit) | Other assets,
such as values
of claims /
interests

Note: Value of Bonds / shares / Debentures as per the latest market value in Stock
Exchange In respect of listed companies and as per books in the casé of non listed
companles should be given.
* Dependant here means a person substantially dependent on the income of the

employee,
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B.

Details of Iimmovahle assets

[Note: Propertles in joint ownership indicating the extent of joint ownership will
also have to be indlcated]

sr.
No.

Description Self

Dependant-1
Name

Spouse
Name(S)

Dependant-3
Etc, Name

Dependant-2
Name

(M

Agricultural Land Khasi-m No
- Location(s) Asgg

- Survey number(s) Khata No-18%

- Extent (Totat  Sesaufa
measurement)

-Current market value

%y arnaghi
23 Deef

(if)

Non-Agricultural L ndg;upno-aq*&'ﬂk No

- Location(s) ¥hatlemib~08

- Survey number(s)Safduls AnS¥s 2y
- Extent (Total Pk No~-£F8 Rfr=imp
measurement) & E‘#i No 2R e S‘l_’f:‘\

%

4

~-Current marké ale s

(i)

[ 1)
Bulldings (Commercial gwuuq 3
3.
§

and residentlal) -1
Location(s) Av 16

- Survey /door _E‘___f_

number(s) ‘Td@(‘ﬁ’[\lu.q‘;.

- Current marketga> (o) &

- Extent (Total Mol 4 Dee
measurement)gﬁ?c;l NUOLLL g:ﬁ
'
vis

value 2.5

§Ipec Seo

{iv)

Houses / Apartments,
etc.

- Location(s)

- Survey fdoor
number(s)

- Extent (Total
measurement)

- Current marlet
value

(v)

Others {such as
interest in property)

(2)

1 give herein below the details of my liabllities / overdues to public financial

institutions and government dues:-
Note : Please give separate details for each item)

Amount outstanding as

Sr. Description Name 8 address of Bank /
No. Financial Institutions(s) / O werrarsenvesseatisssnns
Department ()
(a) (1) Loans from Banks €T | GIHARYIDHAN NANDAL B 1610 000 =00

(1) Loans from financial
institutions

(fii) Government Dues: -
(a) dues to departments
dealing with government
accommodation

(b) dues to departments
dealing with supply of
water

(c) dues to departments
dealing with supply of
electricity




2
3‘:

(d) dues to departments
dealing with telephones
(e) dues to departments
dealing with government
transport {including
aircraft and helicopters)
(f) Other dues, if any

(b) (i) Income Tax Including
surcharge [Also indicate ALDPPICA1F
the assessment year upto . -
which Income Tax Return 77259 / =
filed. Give also Permanent

Account Number (PAN}]
(il) Weaith Tax [Also
indlcate the assessment
year upto which Wealth
Tax return filed.]

(li1) Sales Tax [Only In
case of proprietary
business]

(Iv) Property Tax

C. Personal Detail

Gender - - (M/F)

Bate of Birth - B o | o ‘ Cj ¢ s (DD/MM/YYYY)
Class/Grou -
P 5 (/8/C)
caelre [ BIHAR VIDHAN CABHA , PATNA
(Full Name e,g. B.A.S.-Bihar Administrative Service,
B.S.5.- Bihar Secretariat Service etc.)
Home District - STTAMARHI
I hereby decla%ef’ thair:}{jc\h above deta:ls are tr_:.%g to the best of
knnwle e and belief 9.7{5 *?JETT‘ '31 'H 4 ?"z:"‘%b
Y bg AR s ) %] @‘T—-;qw —Eﬁﬂlql T € o admeT
i-’lﬂ?im ¢

7 Name of Employee ...................................
Place:..f‘ﬁ?-.wﬁ ........... Desxgnatlon....@.{szﬁﬂx ........................
pate:. 12102 2022 Department:. BIHAR VIDRAN ,_l;-f’rBH;‘I FATNA
Note: Please sign each page of the declaration. Asset declaration form

must be in A4 size white paper with computer typed (single side)
in prescribed format.



